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JPjc-Statb  Postal  Employees of Hy

derabad

*1968. ShTl  Kiifllinacharya  J6shi: 
Will the Minister of Communlcatioiifl 
be pleased to state:

(a) how many officials were taken 
over from the Postal and Telecommuni
cations  services  of the  Hyderabad 
State at the time ô intê r̂ation of the 
services with the Union Government 
in 1950;

(b) whether it is a fact that the new 
grades were not given to the c.t-State 
employees as per conditions laid down 
by the Federal  Financial Integration 
Committee;

(c) how many officers of the former 
Hyderabad services have been  con- 
'flrmed after integration; and

(d) whether any retrenchment  has 
been made or is contemplated in any 
of the services so taken over?

VAt Deputy Minister of Commuiiica- 
tions (Shri Raj Bahadar): (a)  Gazet
ted, 9 and Non-gazetted, 2,965.

(b) The position is that all the ex
State staff of the  Hyderabad  State 
taken over by the Indian Posts  and 
Telegraphs Department were given the 
Central Government scales of pay and 
other terms and conditions of service, 
but in the case of the permanent staff 
they were given the option to retain 
the pre-absorption scales of pay  and 
allowances and other  conditions  of 
service.

(c) and (d). Necessary information 
Is being collected and will be laid on 
the Table of the House in due course.

Barter Agreement with  Burma

*1909. Sbri Biiehhlkotalali: (a) Will 
the Minister of Food and AgrictUture
be pleased to state whether it Is a 
fact that the Indian Trade Delegation 
headed by Shri Kidwai recently dis
cussed with the Burma  Government 
and came to a conclusion about  the 
rice transactions on barter basis?

(b) How many tons of rice will be 
supplied under this sjrstem by Burma?

(c) What  are  the  articles  that 
Burma proposes to take from India?

The Minister of Agriculture  (Dr. 
P. S. Deshmaldi): (a) Yes.

(b) and <c). Under consideration.

Rock-burst in  Champion Reef  Gold 

M ines

*1910. Shri ViiUI Rao: (a) Will the 
Minister o£ Labour be pleased to state 
whether there was a Rock-burst  in 
the Champion Reef Mines, Kolar Gold 
Fields on the 16th April, 1953, killing 
three workers and injuring many?

(b) Did the  Inspector  of  Mines, 
Ooregaum conduct the enquiry?

(c) If not, what are the reasons for 
not doing so?

(d) What is the total number of 
workers in these mines?

(e) What was the total number of 
fatal accidents in the mine during the 
year 1952?

depth of the mine at 
which this accident took place?

ITie  Deputy  Minister of  Labour 
(Shri Abid Ali): (a) There was an ac
cident *by rock-burst on the 15th April
1953. and not on the 16th April 195.J. 
Three persons were killed  and  one 
person wa.s seriously injured in this 
accident

(b) Yes.

(c) Does not arise.
(d) 4S34

(e) Three.

(f) 8,904 feet below the Field Datum.
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The Minister of Labour (Shri V. V. 
Giri): (̂) 39.

(b) Scheduled Castes are not formal
ly represented on the Committee.  It 
cannot be said whether any of  the 
members who are representatives of 
the various Governments and organi
sations belong to Scheduled Castes or 
not.

(c) A list of members is placed on 
the Table of the House. LSee Appendix 
XI, annexure No. 31.]

(d) The present Committee was con
stituted on the 8th of September, 195̂̂. 
li will continue to function  for two 
years from the date of its constitution.

(e) The Committee is composed of 
representatives of the  State Govern
ments, Ministries of the Government of 
India,  recognised  employers’  and 
workers’ organisations and Ail  India 
women’s Conference. Two Members oi 
Parliament also serve on the Commit
tee.

Reservation of Scheduled Castes in 
Services

1847. Shrl Bheekha Bhai: Will the 
Minister of Railways be pleased to 
state:

(a) whether it is a fact that a re
presentation demanding the due  re
servation in  different  classes  of 
services for the Scheduled Castes has 
been recently made toy  one  of  the 
Members of Parliament; and

(b) if so, what action Government 
propose to take thereon?
Ibe Deputy Minister  of  Railways 
and Transport (Shri Alagesan): (a)
Yes.

(b)  The  representation  is  vnder 
consideration.

Railway Zonal Tickets

1348. Shri Ramachandra Reddi: WiU
the Minister of Railways be  pleased 
to state:

(a) the total number  of  Shatabdi 
Railway Zonal Tickets issued;

(b) the total amount of moneŷ re
alised thereon; and

(c) whether in all trains third class 
accommodation more than usual was 
provided?

The Deputy Minister of  Railways 
and Transport (Shri Alagesan): (a)
The total number of Shatabdi tickets, 
takit̂ two child tickets as one, issued 
during the period 1st April  to  16th 
April 1953 was 1,11,803 approximately.

(b) Rs. 33,54,090.

(c) Extra accommodation wag pro
vided as and where found necessary 
consistent with availability of stock*

Capital Outlays on Railway Lines

1349w Shri Anirudha Siiiha: WiU the
Minister of Railways be pleased to state 
the percentage of  returns  on  the 
capital outlays on the different rail
way lines constructed and completed 
during the years 1951-52 and 1952-53?

The Deputy Minister of  Railways 
and Transport (Shri Alageaaa): The
following Railway lines were construct
ed and completed during  the  years
1951-52 and 1952-53:—

Date ot opening. * 

Arantangi-Karaikudi, 29th March 1952. 
Mukerian-Pathankot,  6th April 1952. 

Gandhidham-Deesa, 2nd October 1952.

Returns showing the financial results 
of the working of these lines  during 
the financial year 1952-53 are not yet 
available but are due to be submitted 
to this office by 31st December 1953.

Land under Paddy and Wheat

1350. Dr. Ram Subhag Singh: WiU 
the Minister of Food and Agricultnre
be pleased to state:

(a) whether any  new  land wfts 
brought into paddy and wheat cultiva
tion in the year 1952-58; and

(b) if so, what are their acreages?

The Minister of  Agrieiiltitre Dr. 
P. S. Deshmukh): (a) and (b). Sepa
rate figures  for paddy  and  wheat 
are not maintaiiîed. In  1952-53. a 
total area of over 2 Takh  acres was 
reclaimed for being put under the cul
tivation of food-grains.

Ghanis and Oil Mills

1351. Shri S. C. Samanta: WUl the 
Minister of Food and Agriciiltiire he
pleased to state:

(a) the number  of  oilmiUs and 
bullock-propelled ghams in India;

(b) the annual consumption of oil-* 
seeds in ghanis and the amount of
oil extracted thereby;

(c) how far has the Centifal " OU 
Seeds Committee helped the ghani
industry; and  .  . w ^




